NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

Dated: 12.03.2020

NOTICE
Take notice that the following matters adjourned on 06.03.2020 in the Court - 11 will be listed as indicated
below: -
S. No. Case No. Name of the parties Original date of hearing | Next date of hearing
1. | Comp. App. (AT) Patel Integrated Logistics Ltd. 06.03.2020 26.03.2020
(Ins) No. 283 of Vs.
2020 Overnite Express Ltd.
2. | Comp. App. (AT) Asset Reconstruction Company 06.03.2020 23.03.2020
(Ins) No. 286 of Ltd.(ARCIL)
2020 Vs.
Mangesh Vitthal Kekre & Anr.
3. | Comp. App. (AT) Innovative Construventures Pvt. & | 06.03.2020 01.04.2020
(Ins) No. 470 of Anr.
2019 Vs.
Brainer Trade and Fin-Tech Pvt. Ltd
With
4. | Comp. App. (AT) Innovative Construventures Pvt. & | 06.03.2020 01.04.2020
(Ins) No. 486 of Anr.
2019 Vs.
Brainer Trade and Fin-Tech Pvt.
Ltd.
5. | Comp. App (AT) Continental Piling & Excavation Pvt.| 06.03.2020 07.04.2020
(Ins) No. 726 of Ltd.
2019 Vs.
Capacit’e Infraprojects Ltd.
6. | Comp. App. (AT) Ajay Ajit Peter Kerkar 06.03.2020 09.04.2020
(Ins) No. 36 of 2020 | Vs.
Sneh Sadan Traders & Agents Ltd.
& Ors.
7. | Comp. App (AT) Harkirat Singh Bedi 06.03.2020 01.04.2020
(Ins) No. 40 of Vs.
2020 The Oriental Bank of Commerce &
Anr.
8. | Comp. App. (AT) Deputy Collector and Competent 06.03.2020 13.03.2020
(Ins) No. 301 of Authority (NSEL)
2020 Vs.
Namdhari Food International Pvt.
Ltd. & Ors.




9. | Comp. App. (AT)
(Ins) No. 1085 of

Deepak Vegpro Pvt. Ltd.
Vs.

06.03.2020

23.03.2020

2019 Shree Hari Agro Industries Ltd.
Part Heard
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